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i vATTENDANCE CUM ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OF THE

: ,NATIONAL COMPANY LAW TRIBUNAI. ON 10. 03 2021

Name o_ftheCompany: ‘ ‘i' | ~ Fakirsons Papchem Pvt Ltd
- AR : Vs |
" Hitkari Packaging Pvt Ltd

Section: o = e 9 of ylnsolvencv and Bankruptcy Code, 2016

oRDER |
‘ Learned» Counsel Mr Jaimin Dave appeared for Operational Creditor.
Leamed Counsel Mr Vatsal Patel appeared for Corporate Debtor
,Pleadlngs are complete

: Matter to appear for hearmg on 13 04 2021.
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